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(TO BE PUBLISHED IN PART-IV OF THE DELHI GAZETTE - EXTRAORDINARY

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
(DEPARTMENT OF LA

e W, JUSTICE & LEGISLATIVE AFFAIRS)
8" LEVEL, C-WING, DELHI SECRETARIAT, NEW DELHI

No. F.14(8)/LA-2009/ fc-(%auf/ Ke-qs - Dated thee9 Rarch , 2009

NOTIFICATION

F.14(8)/LA-2009/ -The following Act of the Legislative Assembly of the National Capital

Territory of Delhi received the assent of the Lt.Governor of Delhi on the 4% March, 2009 and is
hereby, published for general information;- ‘ ' !

“The Delhi Appropriétion (Vote on Account) Act, 200§
(Delhi Act 4 of 2009)

(As passed by the Legislative Assembly of the National Capital Territory of Delhi on the 25 February, 2009)
[ 4" March, 2009]

An Act to authorize payment and
Consolidated Fund of the National C
of April to June, 2009.

appropriation of certain sums from and out of the
apital Territory of Delhi for the services in respect of the months

BE it enacted by the Legislative Assembly of the Nationai Capital Territory of Delhi in the
Sixtieth Year of the Republic of India as follows: - _
‘- Shorttitle. 1. This Act may be called the Delhi’ Appropriation (Vots
. on Account) Act, 2009, ‘

. Vote on Acgount for -2. From and out of the Cohsolidated Fund of the A
Rs. 5780,75,00,000/- - National Capital Teritory of Delhi, there may be

ety

out of -the

.Consolidated Fund of

the National Capital
Territory of Delhi for
the  months o
April to June, 2009,

Appropriation,

paid and applied sums not exceeding those

specified in column (5) of the Schedule
amounting in the aggregate to the.sum of
fupees five thousand seven hundred sixty crore and

seventy five lakh towards vote on account for

deﬂajir_;g the several charges which will come in
the course of payment during the months from
April fo June, 2000 in respect of the services
specified in column(2) of the Schedule.

.- The sums authorised to be * paid and _applied -

from and out of the Consolidated Fund of the
National Capital Teritory of Delhi by this Act, shall

be appropriated for the services and purposes
- expressed -in the Schedule In relationto the said

period.
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